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Full neutralization   of cost   of living index 
for central government employees 

129. SHRI AMARPROSAD CHA-
KRABORTY: Will the Minister of 
FINANCE be pleased to state: 

(a) whether there is any likelihood 
of achieving a downward trend in the 
market prices of commodities; 

(b) if so, in what form and by 
when; and 

(c) if not what are the reasons for 
not agreeing to make full neutraliza 
tion of cost of living index in the form 
of grant of additional dearness allow 
ance to Central Government employ 
ees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SAWAISINGH SISODIA): (a) and (b) The 
trends in Wholesale Prices show an abatement 
in inflationary pressures in the economy. On 
the basis of present trends and in view of the 
improved economic outlook, it is expected 
that the increase in the wholesale and 
consumer prices on a point to point basis will 
be significantly low during 1980-81 than that 
during 1979-80. 

(c) The existing rates of Dearness 
Allowance payable to the Central Government 
employees now provide Tor 100 per cent 
neutralisation of the rise in the cost of living 
up to the pay level of Rs. 400 p.m. and 75 per 
cent neutralisati on up to Rs. 1,000 p.m. 
Government employees also receive certain 
fringe benefits—Compensatory (City) 
Allowance in specified cities, medical care, 
educational facilities, housing or house rent 
allowance in specified cities. For this reason, 
the Third Pay Commission had not 
recommended full neutralisation of the rise in 
the cost of living. 

Discriminatory    rates    of house re-
allowance and city compensatory allowance 

130. SHRI AMARPROSAD CHA-
KRABORTY: Will the Minister of 
FINANCE be pleased to state: 

(a) whether it is a fact that in the matter of 
payment of House Rent Allowance and City 
Compensatory Allowances there is an element 
of discrimination between the Central 
Government emp'oyeeg living in Cal-
cutta/Madras and Bombay|New Delhi and the 
employees working in Centra? Government 
Undertakings; and 


